
 

 

LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
 

Monday, 08 March 2021 / 17 Phalgun 1942 (Saka) 
 

11.00 AM National Anthem (Jan Gan Man) 

11.02 AM Hon’ble Lieutenant Governor’s Address 

 National Anthem (Jan Gan Man) 

(After the conclusion of Hon’ble Lieutenant Governor’s Address) 
� Hon’ble Members are requested to take their seats by 10.45 AM positively. Quorum Bell 

will not be rung for this purpose. 

� Sitting of the House will commence Thirty Minutes after the conclusion of Hon’ble 

Lieutenant Governor’s Address 
 

REVISED LIST OF BUSINESS 
NATIONAL SONG-VANDE MATARAM 

 

1.  Obituary References 

2.  Laying of Copy of Hon’ble Lieutenant Governor’s Address : 

Secretary, Legislative Assembly to lay a copy of Hindi and English version of the 

Hon’ble Lieutenant Governor’s Address on the Table of the House. 
 

3.  Presentation of the Economic Survey  : 

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the Economic Survey 

of Delhi (2020-2021) (English & Hindi Version). 
 

4.  Status Report of Outcome Budget 2020-21 : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the Status Report of 

Outcome Budget 2020-21 (upto 31
st
 December 2020) (English & Hindi Version).  

 

5.  Presentation of Report : 

Ms. Rakhi Birla 

   Sh. Dilip Kumar Pandey  
to present the First Report of Business Advisory Committee.  
 

6.  Election of Financial Committees :  

Shri Arvind Kejriwal, Hon’ble Chief Minister to move the following motion:  

“That the Members of this House do proceed to elect in the manner required under Rule 

192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of Business 

in the Legislative Assembly of National Capital Territory of Delhi, nine Members each 

from amongst themselves to serve as Members of the Public Accounts Committee, 

Estimates Committee and Committee on Government Undertakings beginning from 1st 

April, 2021”. 
 

Delhi 

08 March 2021 

C. Velmurugan 

Secretary 

 

 

 

  




